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NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A. No. 173 OF 2020

1. The Member Secretary
Tamil Nadu Pollution Control Board
Chennai !

2. The Member Secretary
Central Pollution Control Beard
New Delhi

3. District Magistrate & Collector
Chennai

4. Director, Industrial Safety & Health Department
Tamil Nadu

5. Chairman,
Port of Chennai
1, Rajaji Salai, Chennai-600 001 ... Respondents

COUNTER AFFIDAVIT FILED ON BEHALF OF §™ RESPONDENT

I, A. Jayasimha son of Shri A, Sreeramulu, Hindu aged about 51 years, residing
at No.4A, Jai Nagar 1* Street, Arumbakkam, Chennai — 600 106 do hereby sclemnly

affirm as under:

1. I am the Chief Mechanical Engineer of Chennai Port Trust, holding Additional
charge of Traffic Manager, | am well acquainted with the facts and circumstances of the
case and competent to swear this Affidavit.

2, | submit that the Chennai Port is a statutory body governed by Ministry of
Shipping, Government of India under the provisions of Major Port Trust Act 1963. It is
one of the major port involved in the services of berthing and deberthing of the vessels
called at Chennai Port and loading and unloading of the cargo that are meant to be

exported/imported through the Port.

3. | submit that Chennai Port Trust and M/s Chennai Container Terminal Pvt. Lid.
(Mfs CCTPL) entered into an agreement dated 09.08.2001 for the development,

management and operation of the Chennai Container Terminal located in the Chennai
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Port Trust.  Accordingly, the Container Terminal inside the Chennai Port Trust is
operated by M/s.Chennai Container Terminal Pvt.Ltd., (M/s.CCTPL)

4. It is further submitted that the said cargo of 740 MTs of Ammonium Nitrate in
37x20' containers were imported per vessel by m.v.Hanjin Louisiana arrived on
23.09.2015 at the licensed container terminal M/s CCPTL in Chennai Port. The said
containers were cleared from the terminal of Chennai Port premises on 26.09.2015 and
were moved to the private CFS SATTVA-1 at Manali. However, it is learnt that the
cargo was confiscated by the Customs and the containers were lying uncleared in the

said CFS.

5. It is further submitted that with regard to the current status of this cargo, it is
learnt from the letter dt.14.08.2020 of M/s SATTVA CFS that in pursuance to the
approval given by the Customs, the said cargo with container were delivered between
09.08.2020 to 12.08.2020 to one Mfs Salvo Explosives and Chemicals Pvt Lid,
Telangana. ANNEXURE-I
B. It is further submitted that the 5" Respondent issued reply mail dated 17.08.2020
to DDGF (C) of Ministry of Environment, Forest and Climate Change stating the above
facts. ANNEXURE-N
7. It is further submitted that the 5" Respondent has issued letter dated
17.08.2020. (ANNEXURE - IlI) to the Commissioner of Customs seeking the details of
the above consignment, with regard to the delay involved for the clearance and if any
. Court case is pending along ’with the current status and it is learnt that relevant records
are available with the Chennai Customs only.
8. The Respondent therefore prays that this Hon'ble Bench may be pleased to
record the above facts and relieve the 5™ Respondent from the above O.A. No. 173 of

2020 and pass such further or other orders as deemed fit in the interest of justice.
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Solemnly affirmed at Chennai on BEFORE ME
this the * day of August 2020 and
signed his name in my presence.

ADVOCATE, CHENNAI
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SATTVA
SATTVAHLTECH AND CONWARE PRIVATE LIMITED Registered Offica:

CIN : U74999TN1900PTCO4 1832 “HIGH GATE", Level 4,
No. 153 {Old 82), Santhome High Road,

Raja Annamalaipuram,Chennai 600 028.

Phone: 044-2461 2829, 2462 9190, 2462 9193,

Fax: 044-2461 3245

e-mail: sattvacorporate@sattva.in

wob: www.sattva.in

Chennai

14™ August 2020.

To:

The Traffic manager
Chennai Port Trust
Chennai

Dear Sirs,

Sub: 37 x 20’ of Ammonium Nitrate delivered from our Container Freight Station.

Further to your Requirement please note 37 x 20’ containers with cargo Delivered Between 9™ of
August and 12" of August 2020. to M/s. Salvo Explosives and Chemicals Pvt Ltd., Ankireddypalli
village, Sy-N0:756-786-916-913, Keesara Road , KeesaraMandal,Medchal , Malkajgiri , Telugana -
501301. As approved by Customs Dept.

This Is for your kind information..

Thanking you,

Yours Truly,

ight Station / Inland Container Depot /
co:ut:l?si:dr:d%lmhm Public Bonded Warehouse
Balaji Containér Terminal _ *Panchavati’ Complex,
128/A, Ponneri High Road, Pullichappallam, Pondicherry - 605 111,

: Chennal - 600 103. ¢ 0413 - 2678249 TellFax : 0413 - 2678312
@ 25042089 Te/Fax : 044-25540016 E-mail : icdpondy@sativa.in
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Storage of 740 Tonnes of Ammonium
Nitrate at Chennai Port - Reg.

From ; :
e dtmopiichennaiport.gov.in

To - . .
ro.moefecci@gov.in

Date  Today 16:46/17.08.2020

Message Body

Sir,

Ref: DDGF(C ), Ministry of Environment, Forests & Climate Change, Chennai -34,
Letter, dated 07.08.2020,

LR

With reference to the above, the factual details of Import of 740 Tonnes cf
Ammonium Nitrate are furnished as fellows:-

The said cargo of 740 MTs of Ammonium Nitrate in 37x20' containers were Imported
per vessel m.v_HANJIN LOUISIANA, arrived on 23.09.2015 at Chennai Port DP world
Container Terminal. The said containers were moved to the private CFS SATTWA-1 at
Manali and were cleared from Chennai Port premises on 26.09.2015. However, as the
carge was confiscated by the Customs, the containers were lying un-cleared in the
said CFS. At present, it is ascertained that all the carge was auctioned by
Customs and the Containers have been delivered to the successful bidder M/s. Salvo
Explosives and Chemicals Pvt Ltd., based at Hyderabad from 09.08.2020 to
12.08.2020.

This is for information please.

Chairman,
Chennal Port Trust.
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Chairman Chennai Port Trust
{Ministry of Shipping, Gow. of India)
Centenary Building, 9th Floor,
No. 1, Rajaji Salai, Chennai-600 001. India.
D.O.No.E2/114/2020/TO Dt.1%.8.2020

Dear Shri 4mShra '10-’30"‘- .

Sub: Notice of hearing in suo moto matter in re:700 tonnes of Ammonium
Nitrate stored in, Chennai safe, E-auction done: Customer after
Beirut Blast, published in The News 18 India, dated 06™ Aug, 2020 -
Reg.

]

A notice has been received from National Greeh Tribunal, rrincipal Bianch, New
Delhi, for hearing the above subject by the NGT on Monday, 24.8.2020. Though the
containers arrived at Chennai Port during 2015, the same have been moved to CFS
within a couple of days after arrival to the Port. It is learnt that the consignment was in
the CFS and recently had been auctioned. The details regarding this consignment, the
delay involved, court case details if any, and current status of the consignment etc., may
be advised so that the factual information can be given to the NGT during the hearing.

| request that the details may be provided at the earliest.

Witk [Lnﬁ,o.—)\d

Yours sincerely,

[

Encl: Notice received from NGT | 7j¢f20.
To

Shri G.V.Krishna Rao -

The Chief Commissioner of Customs

Office of the Chief Commissioner of Customs
Raijaji Salai, Chennai 600 001

. _ Telephone ; (044) 25361086, Fax : (044) 25365512, Mobile : 9003227272
E-mail : chairman@chennaiport.gov.in, raveendranp.chpt@gov.in, Website : www.chennaipori.gov.in



